Gnuidelines to Statey for Precautiona.
..ry Measureg to check commanal
e uh“

1628, SHRI HARIHAR SOREN. Will
the Minister of HOME AFFAIRS be

pleased to state:

(s) whether his Ministry has sent
guidelines to varioug States to take
precautionary measures against the
activities of the anti social element
who create ground for communal
riots;

(b) whether strict instructions have
been given to the different State Gov-
ernments to be vigilant in the tension
prone areas; and

(¢) the details about the steps taken
by Government in this regard?

THE MINISTER OF STATE |IN
THE MINISTRY OF HOME AFFAIRS
(SHRI NIHAR RANJAN LASKAR):
(a) and (b). Yes, Sir.

(e) A statement is attached.
STATEMENT

Detallg about the sieps taken by the
Government

The conclusions/re~ommendations
made by various Commissions on com-
muna; disturbances referring to ()
intelligence set-up. (il) preventive ac-
tion. (iii) administrative action in-
cluding investigation of offences etc,
were forwarded to the State Govern-
ments and Union Territory Adminis-
trations for guidance ang suitable ac-
tion in Jonuary, 1980,
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2. The Government conveneq a con-

Minister held in April, 1880 on Law
and Order, The State Governments
and Union Territory Administrations
were advised to be vigilant ang take
all preventive measures.

3, Specific guidelineg for controlling
communal disturbancs and to pro-
mote communal harmony were issued
to gll the State Governments and
Union Territory Administrations for
suitable action in October, 1980. These
guidelines interaalia include eotreng-
thening of intelligence set-up preven-
tive action, administrative measures,
contingency planning, appropriate
perronnel policies, training etc,

4. The measures taken are review-
ed at Conferences held from time to
time with Stste Government officials,

Domestic Capacity for manufacture of
paper

1629. SHRI A. C. DAS: Will the
Minister of INDUSTRY be pleased to
luu;

(3) whethe; Government have
taken various measures to raise the
domestic capacity for the manufacture
of paper;

(b) if s0, what sre the stepy taken
by Government for the above purpose;

(c) the tolal number of lettergy of
intent issued to the manufacturers or
the applicants to set up mini-paper
plants between 1978 and 198!; and

fd) the details about the performance
of those mini-paper plants to increase

paper production?

THE MINISTER OF INDUSTRY
AND STEEL AND MINES (SHRI
NARAYAN DATT TIWARID): (a) and
(b). Yey Sir. Apart from taking up
paper projects in the public sector,
Government have taken the following





